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Defects:  

1. Annexures may be certified to be true. 

2. typed copy of page number 16 to 18,31,46,47 may be given. 

3. fresh or typed copy of page number 20 to 23, 26 to 32 , 35 may be given. 

4. copy may be serviced to respondent number 3 to 5 

5. Ann 1 and Ann 9 may be marked clearly on page number 16 and 48 respectively. 
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